L GL ~ NATIONAL COMPANY LAW TRIBUNAL
- ' AHMEDABAD BENCH
AHMEDABAD

C.P. No 152/73(4)/NCLT/AHM/2017'

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU. MEMBER JUDICIAL
~ Hon'ble Ms, MANORAMA KUMARI, MEMBER JUDICIAL

- AT]’ENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26 10.2017

' ‘Naripe of the Company_: - _ Radhey Shyam BaJargan
Neesa Lelsure Ltd.

_ Sec’ﬁion of 'the Companies Act: Sectlon 73(4) of the Com anies Act 2013

s Nd NAM ( APITALL ETTERS) ESIGNATION REPRESENTATION ___ SIGNATURE

F e -

.' ORDER

B None present for Petitioner. ‘Learned Advocate Mr Rav1sh Bha't_t. present for

' Pet1t1oners arguments treated as heard. Learned Advocate Mr. Rav1sh Bhatt filed
Vaka1atnama for Respondent - - -

,Heard arguments Of Learned Counsel for Respondent.

Order reserved.

ot a——
MANORAMA KUMARI . Ié\l)(KI RAVEENDRA BABU
MEMBER JUDICIAL ' MEMBER JUDICIAL

Dated t]%1is the 26th day of October, 2017.




